
HIGH COURT OF MANIPUR
Mantripukhri, ImPhal - 795OO2.

lmphalthe 24th APril, 20L9

No. HCM/I- L/2OL7-Esltal: Q$oT ln continuation of this High court's earlier

notification No. HCM/I- tlzon-r.stt-il dated Lg-o}-zoLg, for supply, Testing, lnstallation and

Maintenance of CCTV Surveillance System for various District Court Complexes of Manipur,

the last date of bid submission and date for opening of technical bids is extended as there is

want of enough bidders.

The last date for bid submission and date for opening of technical bids which was fixed for

25-04-2}tg has been extended to L0-05-2019 at 4 pm'

sd/-

Chairman, eTender Committee

Copy to:-

L.

2.

Central Project Coordinator, High Court of Manipur'

system Analyst, for uploading the same in the official website of this registry and

i n th e we b s ite t,y:rySfm en-tpglle-ndeffe-q*YJn.

Superintendent, Establishment-ll.3.

CORRIGENDUM


